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0, A, No, 109 /2002,

NOTES OF THE REGISTRY
™

ORDERS OF THE TRIBUNAL .
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ORDER DATEDs [34/ D7 /2004,

The order of this Tribunmal

rendered in 0,A.N0,571/1999 dated

8th August,2000 filed by Hemanta Kui.
Behera and pursuant to the said order
the termination notice dated 1,3,2002
under Annesxire-4 havinj been quashed .
'hy the Hon'lkle High Court of Orissa
filed by the present applicant in 0JC
No.3020 of 2002 dated 19,92,2003,1camed

Coun sel for the Applicant by filing a memo

dated 12th May, 2004 does not want te

press this Original Application any more,
In the said premises, this Original

Application No, 188/2002 is disposed of

for not being pressed,No costs,
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